
COMMITTEE
OH

a b s e n c e  o f m e m b e r s  f r o m  t h e s i t t i n g s  o f  t h e h o u s e

(Ninth Lok Sabha)

FIRST REPORT 

(Presented on 2S;’5.1990)

I, the Chairman of the Committee on Absence of 

Members from the sittings of the House, having been authorised 

by the Committee, present this their First Report.

2. The Committee held a sitting on the 24th May, 1990.

3;; The Committee considered applications for leave of 

absence from four Members. The recommendations of the 

Committee with respect to these applications are given in the 

Appendix.

4.' The Committee also considered the Question whether 

the letter dated 9th April, 1990 from Shri Atinder Pal Singh,

M.P, (who is under detention in Tihar Central Jail, New Delhi 

and had completed 6 7 days of continuous absence from the 

sittings of the House on 24th May, 1990) to the Speaker 

requesting that he might be treated as present in the House 

till arrangements were made to bring him to the House daily 

by the Government, could be treated as an application for 

leave of absence from the sittings of the House. The Committee 

were of the opinion that the letter in Question could not be 

treated as an application in terms of Rule 242 of the Rules of 

Procedure and Conduct of Business in Lok Sabha and that
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Shri Atinder Pal Singh, M.P» be asked to apply for leave 

of absence in terras of Rule 242.

M DELHI;V- A. _ ■*

jjfp24,: 1990 ;

Jyaistha 3, 1912 (Saka)

( b a b a n r a o  d h a k a n h )
Chairman, 

Committee on Abs.ence of Members 
from the Sittings of the House.



APPENDIX

(Vide para 3 of the Report)
v

Si. Name of Jieraber who Period 
Mo. has applied for for 

leave of absence which
leave

applied
for

Reasons Period Remark 
for 
which 
leave of 
absence 

recommended 
by the 
.Committee

1. Shri Sudam
Deshmukh

23.r3.90
to

11V5.90

Illness 2373790 to 
11T5;90 = 
50 days.

2. Shri G. Krishna (i) 12.3.90 
to

23.4.90

Indis
position.

12;3.90 to 
23.4.90 « 
43 days.

(ii) 8.5.90 
to 

rest of 
the
session.

Cyclone 
in the 

Constitu
ency.

8; 5.90 to 
25.5.90 ss 
18 days.

3, Shri Brahsn Dutt 2.5.90 
to 

17.5.90

Election 
to the 
U.P.
Legis
lature
Council.

2.5.90 to 
17.5.90 = 
16 % days.

4. Shri Kafaoshwar 
Fatidar

 ̂3.4.90 
to 

21.5.90

Illness
of

Brother.

2 3.4.90 to 
21.5.90 « 
2.9 days.


